
ITEM NO.85        REGISTRAR COURT           SECTION XIV

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

                BEFORE THE REGISTRAR MS. SUJATA SINGH

Petition(s) for Special Leave to Appeal (C)  No(s).  29276/2024

TEAM COMPUTERS PRIVATE LIMITED                     Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

 
Date : 24-01-2025 This petition was called on for hearing today.

For Petitioner(s) : 
                   Ms. Hemlata Rawat, AOR
                   Mr. Kashish Gupta, Adv.
                   Mr. Abhay Singh, Adv.
                   Mr. Aman Bhasin, Adv.
                   Mr. Praveen Verma, Adv.
                   Mr. Mohith Shivakumar, Adv.
                   Mr. Dushyant Sharma, Adv.
                   Mr. Abhinav Mathur, Adv.                   
                   
For Respondent(s) :

Mr Rakesh Kumar Soni, Adv.
 Mr. Gurmeet Singh Makker, AOR

                   

          UPON hearing the counsel the Court made the following
                             O R D E R

Respondent nos.2 to 4 have filed counter affidavit.

Ld. Counsel for the petitioner has not filed spare copy for

issuance of notice in respect of respondent no.1 in light of

Hon’ble  Court’s  order  dt.13.12.2024,  as  such,  Registry  to

process  the  matter  for  listing  before  the  Hon'ble  Judge  in

Chambers for necessary directions.

                                                  SUJATA SINGH
                                                    Registrar
HJ
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